
Oral Answers SRAVANA 30, 1906 (SAICA) Oral Ansu ers 10

fROF. P. J. KURIEN : The hon.
Minister said that Kerala would be getting a 
share in power from the Central projects. 
What is the percentage of share of power 
that Kerala would be getting fioni the Central 

j projects ? We have no objection to Kerala 
being given power from the Central rrojects 
which are situated in other States, but when 
electricity is transmitted from far away 
places, It leads to transmission losses which 
sometime account for as high as 20 per ccnt. 
Thus, transmission of power from fat away 
places is not at all economical. In view of 
this, why don*t you consider setting up 
Central projects in each State ? J hope, there 
is none in the State of Kerala. Will you 
kindly consider setting up a Central Project 
in the State of Kerala, thermal or nuclear ?

' Is there any proposal at present, or if nojt, 
will you consider it ?

SHRI ARIF MOHAMMAD KHAN: 
The very basis of setting up a Super Thermal 
Pow^r Station is that it should be located 
near the pithead of coal. The State Govern
ments themselves are setting up their own 
thermal power plants. At present there is 
no proposal of setting up a Central power 
project m Kerala. However, Kerala is getting 
its share from the Central sector projects set 
up »n the Southern region, incliuding its share 
of power from the Kalpakkam Uuit 2, 
Ramagundam and Ncyveli Second Mine Cut.

SHRI K. A. RAJAN : Sir, Kerala is a 
State which has to depend for its energy 
resources mostly on hydro-electric power, 
because the vagaries of mansoon have 
become a problem. Last year we had short
age of power due to this, though earlier we 
ui«ed to supply power to other States. In 
view of this, I would like to know whether 
the Government or the CEA have submitted 
a proposal of having other sources of energy 
either nuclear or thermal to be instelled in

* Kerala, particularly becaus* of the peculiar 
situation of the hydro electric power ?

^  SHRI ARIF MOHAMMAD KHAN I 
This year, thre power position has improved 
tn Kerala because of good monsoons. Kerala 
has, in fact, entered into an agreement to 
supply electricity to Tamil Nadu. The 
Government of Kerala propose to initall a 
thermal power plant with a ctpactty of 4 x 
210 MW and the Kerala State Electricity 
Board have requested the CEA to assist

them in the preparation of a feasibility 
report fbr the project. The CEA has asked 
for the relevant material, so that we can help 
them in setting up thermal power station.

SHRI E. BALANANDAN : We ex
perienced shortage of power in Kerala last 
year. It is rumoured and said also that there 
h  a proposal to set up a nuclear plant in 
Kerala State for electricity. What is the exact 
position ? Have you decided to have a 
thermal or nuclear plant in the State of 
Kerala ?

SHRI ARIF MOHAMMAD KHa N : 
The question of setting up of an atomic 
power plant is still under consideration; i.e. 
setting it up in the South is still under,consi
deration. Secondly, the matter is dealt with 
directly by the Deptt, of Atomic Energy. So, 
you may direct this question to that Departh 
ment.

Violation of Tripartite Agreements Under
Emigration Laws by the Employers

♦397. SHRI MANOHAR LAL SAINI : Will 
the Minister o^ LABOUR AND REHABlLI- 
TATION be pleased to state :

(a) whether it is a fact that the Tripartite 
Agreements in the context of Protector 
General of Emigrants are signed by the 
employer, the employee and the protector of 
Emigrants ;

(b) if so, whether it is a fact that there 
are cases when the emigration laws, rules 
and regulations and the directions of the 
Government have been violated by the 
employers; and

(c) if so, the details thereof ?

THE MINISTER OF LABOUR AND 
REHABILITATION (SHRI VEERENDRA 
PATIL) : (a) No, Sir.

/
(b) and (c) Does not arise.
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MR SPEAKER : Order, order. I think 
th€ House is no longer interested in tUe 
Questions and Answers.

(Interruptions)
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Requirement and Supply of Slack Coal 
to Gujarat

♦398. SHRI AMAR SINH RATHAWA : 
Will the Minister of ENERGY be pleased 
to state :

(a) the quantity of slack coal asked for 
by the Gujarat State during the years 1981* 
82, 1982-83 and 1983-84 ;

(b) the quantity of slack coal supplied 
during the said period to meet the demand ;

(c) whether it is a fact that the quantity 
supplied was much lets than the demand; if so 
whether Government are aware that due to 
short supply of slack coal most of the kilns 
were forced to close ; and

(d) the steps being taken to meet the 
demand of slack coal for the year 1984*85 
so that the construction work is not dis
turbed due to non>avaiiability of bricks ?

THE MINISTER OF ENERGY (SHRI 
P. SHIV SHNKAR) : (a) to (d) A state
ment is laid on the Table of the House,

Statements

The quantities of slack coal programmed 
for movement by rail for brick burning 
industry in Gujarat during the years 1981-82,
1982-83 and 1983-84 and the quantities supp
lied by rail against the same are furnished 
below together with the percentage of 
materialisation against the programme :




